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[T, H. NHAI-11001/26/PIU/Dausa/DPR/Alwar-Bharatpur]
g rHtET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3792(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km. 0 to
Km. 6.836 of the Newly Proposed, Km. 6.836 to Km. 64.77 of the Newly Proposed, Km. 64.77 to Km. 66.782 of the
Newly Proposed for building (widening / four-laning, etc.), maintenance, management and operation from km. 0 to
Km. 66.782 (Baroda Meu to Bharatpur) in the State of RAJASTHAN

SCHEDULE

Land acquisition from Km.0 to Km. 66.782 (Baroda Meu to Bharatpur) on National Highway No. Newly
Proposed in the State of RAJASTHAN.

Sl CALA Stretch State District Taluk/Mandal Name of the
No. 2 3 4 5 6 Village
1 7

1 |AdditionalDistrictCollector-1 | Newly | RAJASTHAN ALWAR Laxmangarh l.Baroda

Proposed



THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Alwar KM 0 TO Meo
KM 6.836 L
2 |Peepal
Khera

3 |Imlali

4 |Baorika

5 |Kherla

6 |Butiyana

7 |Khorpuri
8 |Bedha
9 |Chhangalki

10 Dusrahera

11 |Seetal
2 | Additional District Collector | Newly | RAJASTHAN Deeg Kumher ' Usrani
Deeg Proposed
KM 6.836 Thairawar
TO KM -
64.77 Jahangeerpur

Pichoomar

1

a

5

4_ Sikrori
5

6_ Sikrora
7_ Nagla
Maithna

8 |Kwardiya
9 |Indrapura

10 Nangla
Baghera

11 |Nagla Ganga

12 |Jarhara

13 |Bartai

14 |Lanki

15 |Ram Nagar

16 Peedhi

17 |Belara Kalan

18 |Sarsai

19 |Chak
Sakeetara

20 Nagla
Sawairam

21 |Nagla
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E Chak Seh

‘g Seh

E Borai

‘E Rundh
Sakitra

‘% Chak Borai

‘g Maharawar

‘5 Nagla
Tuhiram

@ Kurbara

E Dahra

32 [Kumbher
First

33 [Kumbher
Second

34 Nagla
Jodhsingh

Janoothar

‘T |J anoothar
2

Nagla
Janoothar

F Jatolithoon
‘47 Dantlothi
‘57 Garoli

6 |Nagla
Deshwar

Deeg

‘T|Ankholi

Nagar

‘1_ ’Kasoda

‘27 Boochaka
’3/ Raipur
Khurd
’4_ Gahankar
‘57 Bhuraka
‘67 Jagarka
’7_ Peeraka
‘87 Moraka

9 |Chirawal
Goojar
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10 Dhandaka

11 Kainchki

12 |Ranota

13 |Semli

14 |Semla Khurd

15 |Jalooki

16 Manota
Kalan

17 |\Sundrawali

18 Nagla
Shyam

19 Dhandholi
20 |Khakhawali
21 |Peelooki

22 |Somsi

23 |Gangawak

24 |Nagla Ram
Ratan

25 |Lodhaheri

26 |Chak
Sundrabali

27 |Taraudar

28 |Chimanpura

29 |Kumharedi

30 |Fatehpur
Khurd

31 |Peeploo

32 |Tajipur

33 |[Manota
Khurd

34 |Chak Semli
35 [Pharaska

36 [Sarangpur

; Kasba Nagar
g Ratha

5 Thoon

E Mudhera

41 Nimki
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42 |Brij Nagar

Rarah

1 |Nagla

Jeewana

2 |Sogar

3 |Uvar

Sub Divisional Officer Newly | RAJASTHAN | BHARATPUR
Bharatpur Proposed
KM 64.77
TO KM
66.782

Bharatpur

1 [Kasoda
2 |Girdharpur
3 |Bhandor

4 |Chak
Nagla
Karansingh

5 |Nagla
Karansingh

6 |Ghana
Bhandor

7 | Tuhiya

8 |Chak
Bhador

[F. No. NHAI-11001/26/PIU/Dausa/DPR/Alwar-Bharatpur]
SHAIKH AMINKHAN, Director
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